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Shri A. K. Sen: I do not think we 
have ever adopted any lukewarm 
attitude in this matter. We only say 
that some of the States have opposed 
Central legislation. 

Sbri Ranga: Apart from Madras 
and Andhra, may I know whether any 
other State Governments have intro-
duced any Bills in their legislature 
on this subject? Has the Government 
of India suggested to the State Gov-
ernments the advisability of taking up 
legislation to protect religious endow-
ments? 

Shri A. K. Sen: If and when the 
views of the State Governments are 
received we shall decide' upon the 
course of action which the Govern-
ment of India should take. If ... e 
decide upon uniform legislation, it is 
the end of the matter. If we do not, 

. it will still be a question for considera-
tion whether we should request other 
State Governments to undertake legis-
lation similar to those now prevaiiing 
in Madras and other States. 

Incentives for Tea PlantEol'l! 

+ 
( Shrl Hem Barua: 

°130. ~ Shri P. C. Borooah: 
l Slni P. R. Cbakraverti: 

Will the Minister of IntematiODllI 
Trade be pleased to mte: 

(a) whether it is a fact that Gov-
ernment have proposed to I:ive addi-
tional incentives and excise conces-
sion to tea planters fOr extending arees 
und<>r tea as welI as for increasing 
production in the existing gardens; 
and 

(b) if so, broad outlines of the pIan? 
The Minister of International Trade 

(Shri Manubhai Shah): (a) and (b). 
Already several steps like hire-pur-
chase' sc"heme, rebate scheme artifi-
cial irrigation scheme etc. ha';'e been 
implemented by Tea Board. Various 
measures to encourage production of 
tea and to extend the area under tea 
are under active consideration of 
Government, 

Shri Hem Barua: Speaking at the 
Too Planters' Canterence of South 

India, the hon. Minister held out a 
promise of exl'"ise concessions and also 
referred optimisticalIy to the prospects 
of newer moarkets like the Soviet 
Union. May I know the progress 
so far made on both these accounts? 

Shri l\Iianubhai Shah: As far as 
incentives are concerned, the matter 
is under active consideration and I do 
hope that as we want to increase tea 
production very considerably, some 
mea. .. ures will be coming out as earl,. 
as possible, Regarding sale of tea to 
the Soviet Union, it has considerabl,. 
expanded as a result of the new five 
year pact, which I have already 
placed before the House, As a result 
of that pact, our exports to the Soviet 
Union will practically be doubled, 

Shri Hem Barna: Nil tariff by the 
ECM countries is an encouraing piece 
of news for the industry but may I 
knOw whether Government have 
taken into account the other obstacle. 
in the way of tea penetrating into the 
ECM countries like quota restrictions, 
internal taxation etc; if 90, have Gov-
ernment contemplated any measurell 
to improve the situation on thill 
account also? 

Shri Manubhai Shah: For the ECM 
and the EFTA rer,ion which we consi-
der to be one of the mO!ft. 90phisticalied 
regions of the world we have nOW a 
crash programme for tea propaganda. 
A Special Tea Adviser has alreadY' 
been appointed two months ngo, There 
.has been a special committee and a 
large amount of expE'nd-iture has been 
sa,nctioned by the Government of 
India for intensive propaganda. We 
are also in touch with our neighbour-
ing country as to whether they would 
join us. But whether they join us or 
not, our programme of tea promoti?n 
will continue. About the quota restric-
tion, the Kennedy round of talks are 
to begin next year: but there are also 
other things, like. internal duty, and 
these al!lO we are tackling. 

Shrl P. C. Borooah: Since the re-
placement of the age-old tea aITt'ari 
and putting up new ex;1iensiona a,re 
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badly lind urgently needed for keep-
ing up production, will the Govern-
ment be pleased to relax the terms of 
long-term loan, that is, granting the 
loans on ,eeond ·charge allowing the 
first chiarge to be with the financing 
banks against the advances on work-
ing capital? 

Shri Manuhhai Shah: As the hon. 
Member knows, I have already told 
every~:v interested that as long as 
Governn,cnt money is not unsafe, I 
am prepared to relax all conditions. 

Shri~~'i Renu Chakravartty: Be-
sides increas·ing production and 
acreage, what steps have been taken 
also to improve the quality of tea 
because in the internal market though 
the price has shot up the quality is 
I!O bad that it is almost unbearable? 

Shri Manubhai Shah: I am not pre-
pared to accept that the quality of 
tea is bad, that is, Darjeeling, Orange 
Pekoe, Lopchu and various other teas 
as are ('onsumed here. As a matter 
of tact, our exports mainly consist of 
common tc-a and not Of quality tea. 
Most of the quality tea is consumed 
in the country and I am not prepared 
to accept that, in :111 humble way. 

Mr. SJ)f'.aker: That might be the 
reaSOn why she is left with bad tea, 
h"cause all quality tea goes out. 

. Shri M:mubhai Shah: No, Sir; it 
is the other way about. It is the 
common tea anri not the quality tea 
which is being. cd out. 

8hr; Tyagi: No, Sir; tea is fast 
10sing its flavour. 

8hri Manubhai Shah: What the hon. 
lady Member says. namely, that the 
Indian tea whiCh she get3 is not of a 
high quality, is not borne out by 
facts. Even then, we are appointinl: 
a tea research. association whiCh will 
be a central organisation for improv-
irng productivity Jand tile quality of 
'ft!e.. 

Mr. Speaker: Why should he not 
!IeJ'ld a quality tea sample to the hon. 
Member! 

Shrl Manubhai Shah: I am pre-
pared to do that. 

Shri Hem Raj: May I know whe-
ther the Punjab has approached the 
Central Government for making some 
modifications in some of the schemes 
which the Tea Board has made for 
the purpose of improvement in the 
tea gardens in the Kangra District? 

Shri Manubhai Shah: 'the hon. 
Member has secured only a few days 
back a reduction in the excise dut,' 
on tea produced in hiq Part of the 
·country and I am glad about that. I 
do not think any further type of con-
cessions are forthcoming very )SOon. 
But if there is any simplification re-
quired by the co-operative gardeners 
and small holders in the Punjab, we 
art> certainly prepared to give them 
very liberally. 

Shrimati Jyolsna Chanda: Which 
are those States which have implc-
mentt>d the proposal of extending tea 
areas' and, also are they considering 
putti~g restricti~ns on tea areas con-
verting into rice-growing dl'eas a3 
also to supan plantations? 

Shri Manubhai Shah: As far as 
extending tea garden areas is con-
('erned, all re.~trtction.!l, have been re-
moved. There are so many people 
who have taken extra land that it 
will be difficult to give the whole 
enumeration because there are more 
than 90,000 plantcr~. But in . every 
region small exten~lOns are gomg on. 

Shri P. R. Chakraverti: Is there any 
assessment of the prospects of increa~­
ed production as a result of this faci-
lity being made available to these tea 
planters? 

8hri Manubhai Shah: would 
rather not hazard any forecast becaUSe 
tea is an agricultural commodity and 
it depends on more factors than one; 
but we will .try to implP.lIlent as many 
intensive schemes as possible so that 
OUr tea production increases as it has 
Shown some tendency over the last 
several year •. 




